Title: Need to enquire the matter of debt of crores of rupees arrears pending with M/s S.R. Steel company.
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SHRIUTTAMRAQ DHIKALE : Sir, | want to raise an important issue about my constituency. (Interruptions).

MR. SPEAKER: Please take your seat.

... (Interruptions)

SHRIP.H. PANDIYAN : Sir, | have given a notice at 8.30 a.m. (Interruptions).

MR. SPEAKER: Shri Ramesh Chennithala.

... (Interruptions)

SHRIUTTAMRAQ DHIKALE : Sir, | also gave a notice around nine o'clock to raise an urgent matter...(Interruptions)
MR. SPEAKER: Please take your seat. What is this? | am calling all the names. Please try to understand.

... (Interruptions)

SHRIUTTAMRAO DHIKALE : Sir, | gave the notice around nine o'clock. lwant to raise an urgent matter concerning my
constituency...(Interruptions)

MR. SPEAKER: Please take your seat. This is too much. It is the discretion of the Chair to call the names. <



